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(e) Not yet. Action on the basis of 
the award ia in pregreas. 

(ll) Lettws of intent issued in 5 
cases, viz. Haldia, Gaziabad, Mirzapur, 
Viaakhapatnam (Expansion) and Kan-
dla; 

F~lLUIIl PLAJ.lTS 

5288. BHRI MADHU LIMA YE: WUl 
tile )ljaUter of PETROLEUM AND 
CHBIIICALB be pleued to atate: 

(iii) Import licences issued in seven 
cases viz. Kanpur, Madras, Kota, 
Gujerat (Exp.), DurgapuT, Cochin and 
FACT (Exp.). 

(a) the proll'ftS II)Ilde in letting up 
fertilizer plantl under the new con-
~ anaounced by Government; 

(c) In seven cases, viz. Kanpur, 
Madras, Kota, Gujarat (Exp.), Durga-
pur, Cochin and FACT (Exp.), sites 
have been cleared and construction is 
in progreas. In other caSH ,tepa at'e 
under way to acquire land. 

(b) in how many eases letters 
patent/licences/Import licences have 
lleen issued; 

(c) the prolI'l!U made in clearing 
the lite and lettin, up the plant; and (d) About Rs. 883 crores. 

(d) the investment proposed! 

THE MINISTER OF STATE IN THE 
MnfISTRY OF PEROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): 
(al Since the announcement of cer-
tain decisions with respect to fertiliz-
eI'II ill December, 1965, the following 
f8l'tlitzer projects hav!' been approv-
ed: 

1. Kanpur. 
2. Madras. 
3. Kota. 
4. Gujarat (Expansion). 
5. Mallgalore. 
II. Haldia. 
,. Gaziabad. 
8. Mirzapur. 
9. ViI;hakapatnam (Expansion). 
10. Kandla 

Moreover, the FeI and FACT ara 
implementing the following projects: 

11. DursapuT. 
l!. Cqchin. 
13. liIarauni. 
14. Namrup (I~lIlPan&ion). 
15. Trombay (Expansion). 
II. FACT (Expansion IV Stage). 

'1;'he above factories will have a 
capacity of about 2.11 minion tonnes of 
nitrogen per year. 

(b) (i) Industrial licence issued in 
8 ClIlIII8, viz. Kanpur, Madras, Kota, 
~t (Ezp.), Maaplore, Dur,apur, 
Cocbin and FACT (liIxp.); 

CREDIT AGREEMENT WITH EAST EURO-
PEAN COUNTllIES 

5267. SHRI MADHU LIMAYE: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether Government have laid 
on the Table all the credit agreements 
with the East European States entered 
after 1960 onwards; 

(b) if not, whether GOvernment 
propo~e to lay them on the Table of 
the HOWIe during this session; and 

(c) the place where copies of 
these agreements are readily available 
to Members of Parliament and the 
public? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SRRI 
MORARJI DESAI): (a) to (c). While 
copies of the economic cooperation 
credit agreemants with East European 
countries have not been laid on the 
Table of the House, they have been 
supplied to the Parliament Library for 
reference by Hon'ble Members of Par_ 
liament. At the time of signin, of these 
8Jl"eements, information regardlne the 
amount of the credit, its broad terms 
and the purposes for which it is to be 
utilised is published in the form of a 
Press Note for the information of the 
l!eIlel'al public. Such details are also 
available in the Brochure on "Exter-
nal .\ali'lance" brought out periodi-
cally. 




